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(c) whethct Government are aware that
many umes mim buses are overloaded ?

THE  MINISTER OF PARLIA-
MENTARY AFFAIRS AND SHIPPING
AND TRANSPORT (SHR1 RA1
BAHADUR (a) 57 private buses and 71 mint
buses are plying in Dudhi at present m addition
to the Dethi Transport Corporation buscs and
private buses under DT C opzration

(b) Yes The approved fare for private
buses of normal size ts 5§ paisc for every 2
kilometres and that for mumi buses 1s 5 paise
per Km subject to a m nmimum of 35 paise
and a maximum of Re 1/- The fare structure
for mini buses has been fixed taking into
consideration their smaller carrving cipwe ty,
provision for carriage of lupgage 1n them and
the fact that no standing passengcrs are
allowed 1n them

(¢) Yes Instances of overload ng in miny
buses have come to the notice of the Delh
Admimistration, Special checkings and raids
are conducted to prosecute the owners of such
buses. Action under section 60 of thc Motor
Vehicles Act 1s also taken against the erring
bus owners by suspending cancelling their
permits

Loan Sanctioned to Ratnalar Shipping Company

*223 SHRI AJIT KUMAR SAFA :
SHRI DINEN BHAITACHARYA

Will thz Minister of SHIPPING AND
TRANSPORT be pleased to state the loan
sanctioned to the Birla’s Ratnakar Shipping
Company recently ’

THE MINISTER OF PART IAMI'NTARY
AFFAIRS AND SHIPPING AND
TRANSPORI (SHHRI RAJ BAHADUR)
The Government have not sanctioned any loan
to the Ratnakar Shigping Company recently

Three-Year Degrec Course

*226 SHRI BIRENDER SINGH RAO :
Will the Munsster of EDUCATION AND
SOCTAL WELFARE be pleascd to state :

(a) whether there 1s any proposal under
consideration of Government to change over
to a threc-year degr ¢ course after 12 years’
schooling ; and
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{(b) 1t so, the dcusion taken in the

matter ?

THC DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND SOCIAL
WELFARE AND IN THE DFPARTMANT
OF CULTURE (SHRI D,P YADAY) (a)and
(b), The Nauon ! Policy on Education 1ssued
tn 1968 by the Government ot India has laid
down that the ultimate objective should be to
adopt the J0!'243 wyears pattern of
cducational structure in  the countiy As
Education 15 a State subject the adoption of
the structure hes within the purview of the
State Governments As far as the schools
under the control of Central Government are
concerncd, the question of adopting a 10 year
Primary Secondary course  followed by a
2-year higlher sccondary course nstead of
the existing [l-year lugher secondary course
1, undcr consideration It 1s the constderced
view of the Central Goveinment that the
course for the tirst degiee should be of thice
years' duration

Oulcake Freight Rates From India to the United
Kingdom and ( ontinuntal Ports

*229
Minister of SHIPPING
be pleascd to state .

SHRI BAKSI NAYAK : Will the
AND TRANSPORI

(a) whether a Conference was recently
held in london to examine the issue of oii-
cake ficight rates from India to the United
Kingdom and Continental ports ,

tb) 1f so, the main decisions taken at the
Confcrence and

(¢) the extent to which India 15 hikely to
be afiected consequently ?

THE MINISTER OF PARLIAMENTARY
AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI RAJ BAMHADUR) -
(a) Yus, Sir IndiafUK/Continent Conference
held a meeting 1n London on the 7th March,
1972 to dacide, amonyg other things, the freight
rate of 011 cakes fiom India to the United
Kimgdom and other Continental ports.

(b) The Conference has decided to fix a
lower special rate of 22350 US dollars per
1000 kilograms plus 5 59, currency adjustment
surcharge plus 13 5% Suez Cana! surcharge
for the shipment of all kinds of oilcakes from
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india to UK/Continent with effect from

13372 valid  ‘wp to the end of
May 1972, For parcels above 5000
tonnes the Conference has  expressed

its willingness to negotiate a rate with the
shippers for which it has formed a Committee.

(c) Freight rate being only one of the
factors affecting compstitiveness of a product,
the extent to which our oilcake exports are
likely to be affected is not known.

Request from Punjab Government to Increase
the Floor Price of Wheat

*230. SHRI NIHAR LASKAR : Wil
the Minister of AGRICULTURE be pleased
to state :

(a) whether the Punjab Government have '

urged the Agricultural Prices Commission to
increase the iloor price of wheat ;

(b) if so, the reasons for this demand ;
and

(c) the reaction of Central Government
thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : (a) Yes Sir.

{b) Cost of production has increased on
account of increase in various input costs
during the recent years.

(c) The Punjab Government had given
their views to the Agricultural Prices
Commission. The Agricultural Prices
Commission have submitted their report only
recently. Their report will be considered at a
conference of Chief Ministers to be held
shortly, Prices of wheat will be announced
after considering the views of the Chief
Ministers.
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